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Production units for features and
documentaries on . Video tapes
*6. SHRIMATI SUDHA VIJAY

JOSHI: Will the Minister of INFOR-

MATION AND BROADCASTING be

pleased to state:

(a) whether Government propose
to encourage Doordarshan to set up
separate independent production units
for producing features and documen-
taries directly on video tapes; and

(b) whether it would be possible
for Doordarshan to market their own
videp products %o the general public
and foreign TV organizations?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI H. XK. L.
BHAGAT): (a) and (b) Govern-
ment propose 1o equip at least one
T.V. Station per State with indepen-
dent programme production capabi-
lity.

Doordarshan has made a beginning
in the marketing of its programmes
to general public and other T.V.

organisations,
Enforcing Labour Laws in the Brick
Kiln Industry

*7. SHRI DIPEN GHOSH:
SHRI K. MOHANAN:

Will the Minister of LABOUR AND
REHABILITATION be pleased to
state; )

(a) whether Government are aware
of the fact that the brick-kiln wor-
kers particularly in the northern re-
gion are forced to work over 14 hours
a day without covered sheds or
workshops; and

(b) what are the reasons for delay
in the implementation of labour laws
relating to workers in brick-kiln,
particularly in the northern region
where large number of workers are
employed on contract basis for eight
monthg in the year?

THE MTNISTER OF LABOUR AND
REHART TTATION (SHRI VEEREN-
DRA PATTLY: (a) Reports have been
received in resard to unsatisfactory
working ~onAditiong of workers in the
brick-¥n j~dustry in the country.

™\ Tiara ie no reported delay in
tkhe implementation by State Gov-
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ernmenty of labour laws applicable
to the brick kiln industry.

Strikes and Lockouts in Industries of
the Country

*8. SHRI CHIMANBHAI MEHTA.:
Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether it is a fact that a
number of strikes and lockouts took
place during the period from 1st
January, 1983 to 30th June, 1984 in
varioug industries and public under-
takings in the country;

(b) if so, what are the details
thereof and the reasong therefor,

(¢) the financial and other losses fo
each industry, exchequer and the
workers;

(d) the number of workers ren-
dered unemployed in each case;

(e) how many of these strikes and
lockouts resulted in violence includ-
ing loss of life and property; and

(f) what steps have been taken by
Government to minimige the same?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI VEEREN-
DRA PATIL): (a) and (b) State-
ment-I  giving information for the
period from 1.1.1983 to 31.3.84 jg laid
on the Table of the House. Strikes
and lockouts have generally been
over issues relating to wages and al-
lowances, bonus, personnel and re-
trenchment, indiscipline and violence.

(c) Statement-II is laid on the
Table of the House. Revenue loss to
Government due to industrial dis-
putes is not maintained.

(d) the information jis given in
Statement I laid on the Table of the
House.

(e) Information opn strikes and
lockouts resulting in violence js not
maintained.

(f) Government are keeping a
constant watch on the industrial re-
lations situation in the country. The
Industrial Relations Machinery both
at the Centre and in the States con-
tinue to make efforts to reduce work-
stoppages through preventive media-
tion. conciliation. adjudication and
arbitration,
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